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Yadav, Sbri Ram Singh
Yusuf, Shri Mobmed
Zainul Basher, Shid

NOES

Jain, Shrl Virdhi Chandei
*Namgyal, Shri P.

Roy, Shri A, K.
jLTnnlkrishnaii, Sbri K. P.

MR. DEPUTY-SPEAKEH: Subject
to correictioQ, the resultf of the
Division is: Ayes 730; Noes 4,

The motion was adopted.

At thi* suxge® Sh* A. K. Hoy left the
Houte.

SHRI ZAIL. SINGH: Sir, I intro-
duce the Bill.

STATEMENT RE. ESSENTIAL SER-
VICES MAINTENANCE ORDIN-
ANCE

THE MINISTER OF HOME AF-
FAIRS (SHRI ZAIL SINGH): Sir,
1 beg to lay on the Table an expla-
natory statement (Hindi and Eng-
lish versions) giving reasons for

immediate legislation by the Essen-
tial Services Maintenance Ordinan-
ce, 1981. A
19.29 hra.

MATTERS UNDER RULE 377

(i) Demand fob taking oveh of the
KANTOK INSTITUTI OF PapEH TBCB-
NOLOCY.

*Wrongly voted for NOES

fThe following Members also re-

corded their votes for AYES: Sai®
vahrt Zail Sit«h, S. B. Chavan, Gul»
sher Ahmed, Harinatha Miara, Vaa-
ant Sao Patil, Umakant Mishi;a,
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Subhash Chandra, Yadav, Prol. K.K.
Tewary, Sbrimati Ram thilarl Slnba”

Sbrimatl Mobsina Kidwai and Stul
P. Namgyal,
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[Shui Gulshan Ahmed in the Choir.]
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(11) Need to stop
COI'TON

SHRI DIGVIJAY SINGH: (Surm-
dranagar): Under 377, I am making
B statement.

impo rt or

Persuant to a good monaoon, about
83 lakhs ttal™ cotton are expected
to be produced this year in compartion
with about 77 lakh bales in the year
1980-81. This, plus a carried forward
stock o1 15 lakh bales, would be detri-
mental to the interest o* the produc-
ers to import any cotton this year
and, therefore, the tranaactlon of im-
porting 1 lakh bales, without even
inviting global tenders, should be
cancelled.

Wi) DETERIOHAiaON c¢ONomoNB or
Hospitals in Delbi .

SHRI RAJESH PILOT (Bharat-
pur): Under 377, I am making a
statement; The condition of the hos-
pitals in Delhi is deteriorating day
by day specially in Shrl Jai P«r-
kash Naraln Hospital. As we «U



